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(ii) EVASION OF DUTY ON TAINLESS STEEL 

SHRI CHINTAMANI J NA (Data-
sore) :-nre stainte steel re-rollers in the 
country are very much perturbed over the 
recent phenomenon of large qlJantitie ' of 
stainless teel sheets being dumped in the 
country by du~ ~an. Beside put-
ling lhe indigenous indu 'try out of gear 
the:e import ' have been depriving the 
Government of its legitimate revenue in 
form of import duty. 

It i slated that- large quantities of cold 
rolled tajnle s 'heet ' iotal1ing over 2,500 
tonne-have already been brought in the 
country in the form of folded angles and 
in the process the Government Jo t about 
Rs, J 1 crores. If no action is take!) to 
remove the loophole in the import policy, 
whiCh mikes this business possible, an-
other hipment of 7,000 tonnes is expected 
to arrive-and dump the good ' in 1ndian 
shore ~ putting the Government to a fur-
ther ]0 s of Rs. 30 crores. 

The modu operandi of the whole 
scheme is like -thi : According , to the im-
port policy for tbe year 1980-82, the tain-
less steel sheets -are' canali ed for imports 
througb the MMTC ' and the customs duty 
payable on tbe e sheets is 220 ~r cent 
plus 30 per cent auxiliary and Rs. 363 per 
tonne CvI>. These sheet s, however, can 
be brought here under OGL if they are 
imported by "actual u ers" in the form 
of folded angles and circles with the cur-
rent cu toms duty of 60 per cent 
plus 25 per cent auxiliary , plus 
R. 363 per tonne CVD. Prior to 
the budget of f982-83, the duty was only 
35 per cent plus 10 per cent Rs. 363 per 
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tonne CVD. Thus, on every tonne of 
tainlt teet heet imported as angles 

for circle, the exchequer loses about 
R . 40,000 in the form of duty be ides the 
foreign exchange cost oCRs. 222,000 per 
tonne. 

The indigellous industry circles point 
out that the overnment is expected to 
lose over R . 200 crores in cu tom duties 
alone, be ide the outflow of foreign ex-
change or over R ·. 100 crores if the loop-
hole are not plugged by suitable amend-
ment to the customs tariff Act and the 
Import policy. 

- The ovcrnment apathy in thi c n-
ne tion w uld oriiy aggravate the plight 
of the languishi~ dome tic stainles tecl 
produ er, it i feared. 

In -' (he cir urn tance I would request 
the Government to kindly take up this 
problem with right earne t 0 that Dot 
only the mall bu. ine men, lakh and 
lakhs of middle cIa and lower midle cia s 
peopfe of the country who are the regular 
u r of tainle teel will be :lble to 
redress their difficultie . 

(iii) T ' IN OF lTAP Ill- MILANI 
RAiLWAY LIN UFTO DUDHUWA. 
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(iv) ~ XTENSIO F T.V. N TWORK 

THR UGIJOUT TilE COUNTRY 

HR[ MADHAVRAO S INDIA 
( una): Under Rule 377, J wi h to bring 
to the attention of the Hou e the ubje t 
of setting up of Tele i -ion Tran mitter in 
the country. 

It need no argument to prove that 
there i powerful impact of tele i ion on 
people' idea and opinions. It is one of 
the mo 1 eire lie forms of rna media to 
educate public opinion. In India, where a 
fairly large percentage of popUlation is 
till illiterate, televi ion can play a vital 

role In enlisting the voluntary and active 
cooperation of the common man fo! 
nation-building project, such as Family 
Planning. In view of its immen e educa-
tive po sibilitie , the extension of the tde-
i ion network throughout the country 

should be one of the top priorities of the 
Government. And, with the launching of 
J SAT, this no longer remains merely a 
Utopian goal. -

At the moment, oniy 16 per cent of the 
country's popUlation is covered by Tele-
vi ion. The Sixth ive-year Plan has en-
vi aged. increasing it to 33 per cent by the 
end of March, 1985 and ha allocated 
Rs . . 87 crores for setting up regiomi1 Tele-
vision tat)oo. -


